GOVERNMENT OF INDIA
MINISTRY OF FINANCE
DEPARTMENT OF REVENUE
LOK SABHA UNSTARRED QUESTION NO. 113
TO BE ANSWERED ON MONDAY, THE 01* DECEMBER, 2025/ 10 AGRAHAYANA, 1947 (SAKA)
GST and Cess/Surcharges Revenue Collected from Karnataka

113 SHRI E TUKARAM:
Will the Minister of FINANCE be pleased to state:

(a) the details of central taxes, GST and cess/surcharge revenues collected from the State of

Karnataka from the financial year 2021-22 to 2024-25, year-wise;

(b) the details of corresponding accounts transferred to the State through tax devolution,

grants and special assistance during the said period;

(c) whether any special grant recommend by the Finance Commission is pending or unreleased
in the said State, if so, the reasons therefor; and

(d) whether the Government has devised/proposes to devise any alternative mechanism to
compensate producing States like Karnataka for post- GST compensation revenue loss and if so,
the details thereof and if not, the reasons therefor?

ANSWER

THE MINISTER OF STATE IN MINISTRY OF FINANCE
(SHRI PANKAJ CHAUDHARY)

(a): Gross GST collection from the State of Karnataka for the FY- 2021-22 to 2024-25 is given
below: -

(in Rs. Crores)

Financial Year
2021-22 2022-23 2023-24 2024-25
CGST 22,697 28,448 33,321 36,905
SGST 28,660 35,429 40,969 45,314
IGST 35,101 45,602 54,123 59,550
CESS 9,468 13,342 16,852 17,794
Total 95,926 1,22,821 1,45,265 1,59,563




(b): The details of tax devolution, grants and special assistance to the State of Karnataka from
FY 2021-22 to 2024-25 are given below: -

(in Rs. Crores)

Financial Year Devc-JrIallJ)E[ion Grants-in-aid* ZL:%C; rsiesagﬁg
2021-22 33,284 7,862 452
2022-23 34,596 4,435 3,399
2023-24 41,193 3,769 3,879
2024-25 46,933 7,745 5,296

Total 1,56,005 23,811 13,026

*including additional Central assistance from NDRF
**Scheme for Special assistance to States for Capital Expenditure / Investment

(c): No special assistance grants is pending to be released to the State of Karnataka.

(d): No such proposal is under consideration.
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